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ACT, 6993> 

No. 37 ox: 1993 

A$ Act to amend the Cine-w0rkef.s Welfare Cess Act, 198 1. 

BE it enacted by Parliammt in the Forty-fourth Year of the Re$ubli& bf 

India as follows:- 

1. This Act may bo cdled the Cine-workers Welfare: Cess (Amendmekit) 
Act, 1999. 

12,. Jn section 3 of the Cine-workers Welfare Cess Act, 1981, for subec-  
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rate, not being less than pge $auga.gd rupees i n i  hot exceeding twenty 
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